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- An Act to repeal certain enactments relating

1888.]  Soldiers® Necessaries Purchase. A 108

ACT No. . XVI or 1888,

Passep Y THE Governon GenEraL or Ixpii 1 COUNCIL.

(Received the assenit qf tZe Govemor General oﬁ the 26tk Oc'tobef",
1888.)

to the purchase of regimental necessaries
from soldiers. '
HEREAS it is expedient to repeal the enactments

specified in the schedule to this Act; It is hereby
enacted as follows :—

1. The enactments specified in the schedule bare Repeal, ,'&_';' .

hereby repealed.
SCHEDULE.

Number and year, Subjeet or title. Extent of repeal.

- det of the Governor General in Council.

VI1Lof1867 . « | Purchase of regimentsl ne- | So much as bhas not

cessaries from soldiers, been repealed,

Regulation of the Madras Code.

XIV of 1832 . | Purchase of regimental ne- | So much as has not

cessaries from soldiers. been repealed.




